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ADMINISTRATION OF UNION TERRITORY OF LADAKH

Notification
Ladakh, the 18t November, 2025.

S.0.135.— In exercise of the powers conferred by Section 15 of the Bharatiya Nagarik
Suraksha Sanhita, 2023, read with S.O. 2506 (E) dated: 28.06.2024 issued by the Ministry of
Home Affairs, Government of India; the Administration of Union territory of Ladakh hereby
appoints the Police Officers specified in Column (2) of the Schedule appended hereto as Special
Executive Magistrates for a period of six months from the date of publication of this notification
and confers on them powers of an Executive Magistrate as conferred under the provisions of the
Bharatiya Nagarik Suraksha Sanhita, 2023, specified in Column (3) of the Schedule, within the

territorial jurisdiction indicated in Column (4) thereof, namely:—

Sr. Officers Sections Jurisdiction
No
()) ) @) (4)

1. | Deputy Inspector General of Police, | Sections 126, 127, 128, 129, | UT of Ladakh

Leh Kargil Range, UT of Ladakh

and 163 of the Bharatiya
Nagarik Suraksha Sanhita,
2023 (BNSS)
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2. | Superintendent of Police, District Leh

Sections 126, 127, 128, 129,
and 163 of the Bharatiya
Nagarik Suraksha Sanhita,
2023 (BNSS)

District Leh

3. | Superintendent of Police, District
Kargil

Sections 126, 127, 128, 129,
and 163 of the Bharatiya
Nagarik Suraksha Sanhita,
2023 (BNSS)

District Kargil

4. | Additional Superintendent of Police,
District Leh

Sections 126, 127, 128, 129,
and 163 of the Bharatiya
Nagarik Suraksha Sanhita,
2023 (BNSS)

District Leh

5. | Additional Superintendent of Police,
District Kargil

Sections 126, 127, 128, 129,
and 163 of the Bharatiya
Nagarik Suraksha Sanhita,
2023 (BNSS)

District Kargil

By order of the Lieutenant Governor, Union territory of Ladakh.

Sd/-

(ST Ya Pidard, Y U ¥/ Dr. Pawan Kotwal, 1AS)
qea |fd/Chief Secretary/

YRS qfad /Administrative Secretary
Te fAUTT /Home Department

ANUPAM Qe
BHARDWAJ o252
(SIJUH HIRGIS / Anupam Bhardwaj)

3fax Jfed/ Under Secretary

“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The
Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal
consequences and also for any other misrepresentation etc.”
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